27.07.2018 J -1 (PRONOUNCEMENT OF JUDGEMENT APPLT JURISDICTION )

COURT NO. 34
HON'BLE MR. JUSTICE VIPIN SANGHI
HON'BLE MR. JUSTICE P.S.TEJI

1. CRL.A.126/2018 SHEETAL JOGINDER TULI,ASHU KUMAR
VS STATE JOSHINI TULI,DIVYA JANGID
AASHA TIWARI

2. CRL.A.247/2018 INDERJEET SINGH K.SINGHAL,NISHANT BHARDWAJ
VS STATE AASHAA TIWARI

HIGH COURT OF DELHI
26" JULY,2018 REGISTRAR (LISTING)
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27.07.2018

AT 10.30 A.M.

28. 0.M.P. (COMM) 301/2017

AT 10.30 A.M.

12. ARB. A. (COMM.) 5/2018
CCP(0) 35/2018

13. Cs(comM) 344/2017

FOR PRONOUNCEMENT OF JUDGMENT (ORIGINAL JURISDICTION

COURT NO. 46 (OS-F)
NEW COURTS BLOCK (SECOND FLOOR)
HON'BLE MR. JUSTICE JAYANT NATH

PIJUSH KANTI ROY & ORS. SUSHILA RAM VERMA, TARUNA VERMA
Vs. EXPERION DEVELOPERS PVT. PANKAJ VIVEK, A.TRIPATHI, BINDYA
LTD. RANI
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COURT NO. 47 (0s-C)

NEW

HON'

COURTS BLOCK (SECOND FLOOR)
BLE MR. JUSTICE YOGESH KHANNA

MEJA URJA NIGAM PVT LTD JAYANT MEHTA, AMAN VARMA,
Vs. RATNA INFRASTRUCTURE ANSHULA GROVER, PARTH S.
PROJECTS PVT LTD. CHAUDHARI, SHUKHANKAR, SUVENI

M/S
LTD
Vs.

BHAGAT, KIRAN SURI, PURVESH
BUTTAN, ABHAY N. DAS, FAHAD
IMTIAZ, AISHWARYA KUMAR

FELICIA REALCON INDIA PVT MUKTI CHOUDHARY, PRATEEK
VIVEK KALIA, RAMAN GANDHI

M/S SHRI COLONIZERS AND DEVELOPERS PVT LTD & ORS
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